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1085. SHRI GHULAM MOHAM-
MAD KHAN: WiU the Minister of 
EDUCATION. SOCIAL WELFARE 
AND CULTURE be pleased to state:

(a) whether Government have an-
nounced its po'icies in regard to higher 
education and to give proportional re-
presentation to eligible students from 
weaker sections of society particularly 
in good institutions and prestigeous 
courses:

(b) whether Government are aware 
that at present about 80 per cent of 
the students in higher education come 
from the well-to-do families in the 
top 20 per cent income group while 
the rest come from the poor masses 
which form 80 per cent of the popula-
tion of the country; and

(ci if so. the policies of Go\ern- 
ment in this regard?

THE MINISTER OF EDUCATION. 
SOCIAL WELFARE AND CULTURE 
fDR. PRATAP CHANDRA CHUN- 
D ER); <a > to (c). The policy of the 
Government is to regulate expansion 
of higher education while at the 
same time enlarging opportunities for 
students belonging to the weaker 
sections of society. According to the 
guidelines indicated by the Central 
Government, 20 per cent of seats in 
all institutions of bigber education 
are required to be reserved for the 
Scheduled Caste /Scheduled Tribe 
candidate*. The educational institu-
tion# are also advised to give a con-
cession of 5 per cent in the minimum 
percentage of marks required for ad-
mission to any course, and In case 
the 20 per cent seats earmarked for 
SC/ST candidates remain unfilled, a 
further relaxation in marks may be • 
given.

The Government are aware that 
the facilities of higher education are 
at preftsnt being availed of mainly
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by persons belonging to higher In-
come groups. However, the Govern-
ment are not aware of any national 
survey to indicate precise percent-
age of studeifts in higher education 
belonging to well-to-do families.

Progress of Land Reform under M -
Point Programme

1080. SHRI C. K. CHANDRAPPAN: 
WiU the Minister of AGRICULTURE 
AND IRRIGATION be pleased to  
state:

(a) the extent to which the former 
Government succeeded in Implement-
ing the 20-point Economic Programme 
of the former Prime Minister in re-
gard to matters connected with his 
Ministry such as land reforms etc.;

(b) whether it is possible to give 
facts relating to this State-wise; and

(c> whether the present Govern-
ment have any intention to continue 
these aspects to be implemented?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA); (a) 
and <b>. Out of the 20-point Econo-
mic Proeramme announced by the 
former Prime Minister, four points, 
viz. ( i ' implementation of agricul-
tural land ceilings and speedier dis-
tribution of surplu* land and compi-
lation of land records; (ii) stepping 
up of provision of house-sites for 
landless and weaker sections; (iii) 
plan for liquidation of rural indeb-
tedness. legislation for moratorium 
on recovery of debts from landless 
labourers, small farmers and artisans, 
and (iv) five million more hectares 
to be brought under irrigation and 
National programme for use of under-
ground water, concerned the Minis-
try of Agriculture and Irrigation. 
Six statements giving the progress in 
respect of these programmes, a* re* 
ported by State Government*, are 
laid on the Table o f the Sabha. 
[Placed in Library. See No. LT- 
408/771.
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